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NORTH EAST GETS THE FIRST VIRTUAL COURT IN
ASSAM.

LAUNCH OF VIRTUAL COURT (TRAFFIC) AND ¢-CHALLAN P, ’ |

;o

Shri Sarbananda Sonowal
Hon'ble Chief Minister of Assam
In the august presence of

\
Hon'ble Dr, Justice Dhananjaya Y. Chandrachud Hon'ble Mr, Justice Hrishikesh Roy %

Judge , Supreme Court of India and Judge , Supreme Court of India
Chairperson , e-committee , Supreme Court of India

Hon'ble Mr. Justice N. Kotiswar Singh Hon'ble Mr. Justice Manash Ranjan Pathak
Chief Justice (Acting) Judge-In-Charge , Administrative Department,
Gauhati High Court Gauhati High Court

Hon'ble Mr. Justice Manojit Bhuyan Hon'ble Mr. Justice Suman Shyam
Judge, Gauhati High Court Judge , Gauhatl High Court &
Chairman, ICT Committee

Date: 12th November , 2020 :  Venue: Assam Administrative Staff College, Guwahati

The 1st Virtual Court of North-East august presence of
India was inaugurated for the State Justice D.Y. Chandrachud, Judge i
of Assam, on 12th November 2020, cum- Chairperson, e-Committee,

by Honodéble Chief Mi nSusptreermeo fCoAusrstamgf | ndi

Sri Sarbananda Sonowal in the Justice Hrishikesh Roy, Judge,
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Supreme Court of
Justice N. Kotiswar Singh, Chief
Justice (Acting), Gauhati High Court,
Honobl e Chief
Various High Courts. Mr Barun Mitra
Secretary, Department of Justice, Mr
Justice R.C. Chavan, Vice-
Chairperson, e-Committee,
Supreme Court of India, Dr Neeta
Verma, Director General, National
Informatics Centre, Government of
India, CPCs of Various High Courts,
District  Administrations, Police
Officials underthe Jurisdiction of the
Gauhati High Court joined the
function virtually.

Virtual courts provide a convenient
option for citizens to pay traffic fines
online, resulting in an efficient and
seamless method of dealing with
traffic challan. With virtual courts,
one/few officers can handle

numer ous Judi ci al
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| n dthusfreeing wpjudidal manpdver for

essential judicial functions.

In this regard, Gauhati High Court,

Ju st i cuaderth& aedisuofitigees<Conmnittee,
the Hondble Supreme

has taken up the project of the
setting of Virtual Courts for traffic
violations. Gauhati High Court has
taken a proactive role in
implementing e-Challan by the State
Police for enabling the Virtual
Courts.

The Hi gh -CounsrDtviian
made a presentation on the
implemented e-Challans for the
Police Authorities and the ease of
services offered by the Virtual Courts
for the Citizens. As of 15th
December 2020, 197 cases
received, and the proceeding
completed for all 197 cases and a
fine of Rs. 7401.00 collected by the

OrfeWw Virtual cosrbof Assan. Kk



Rajasthan High Court Floats Four Paperless Courts

On 02.11.2020, Rajasthan High Court

taking a giant stride towards

digitalization and paperless
functioning of Courts started four
paperless courts at the High Court
level, i.e., two at Jodhpur & Jaipur for
hearing bail matters. The Computer

Cell of the Rajasthan High Court
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developed an

in-house peripheral

module for the paperless Court under
the High Court Steering Committee's
guidance. The periphery software
provides separate sub-modules/logins
for Hon'ble Judges, Court Masters,
Registry Officers, Section In-charge,
dealing clerks, Scanning Agency etc.,
with facilities and functionalities the



individual requirements for
management and use of the paperless
Module. Under this paperless Module,
all the newly filed bail matters and
documents are scanned and digitized
at the filing counter. A detailed and
exhaustive bookmarking is done
before uploading the PDF files in
DMS. Registry Officers, Section in-
charges and Scanning Agency can
supervise and manage the entire
process through specialized sub-
modules /logins. Cause-List
linked with the

paperless Module, and the files are

Programme is

automatically arranged as per cause
list. Hon'ble Judges can access the
soft copy of files listed in cause list
through their dedicated logins from
anywhere, including the courtroom,
residence office, and chambers.
Facilities to save encrypted notes are
also provided for judges. A facility for
viewing all the connected/tagged
matters alongside the main file is also

available.
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Similarly, Court Masters are provided
with access to the soft copy of files
from their logins. Dealing Clerks can
insert, append, and bookmark the
newly filed documents or newly
generated pages and automatically
place them according to index and
pagination through their logins. They
can also perform the task of tagging

similar files.

IH.TI':!I.E HIGH COURT OF JIJDIll.'_Ii.TUHE
ik FOR il
" RAJASTHAN AT LAPUR BENCH, JAPUR

Cusin 3 B Qe HA!!'.' %

i urre faun bk




Madhya Pradesh Hig h Court Digitizes 29 Crore Pages

till November 2020 .

Digitization of High Court:

As a prelude to the Paperless Court
of eCourts, the Scanning / Digitization
work is going on full swing in Madhya
Pradesh High Court. Digitization of
approximately 39.19 Lakh files
comprising of 15.63 Crore pages has
been completed till November 2020.
About 17,931 files and 6,07,816
pages have been scanned during the
period of 1 November 2020 to 30
November 2020

Digitization of 34 Distr ict Courts.:

Digitization of approximately 14 Crore
pages has been completed at 34

Cyber
Conducted

Madhya Pradesh High Court conducted
90 hours course on "Cyber Security

Compliance and Etiquettes" through
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Security Compliance

District Courts in Madhya Pradesh. In
the remaining District and Tehsil
Courts, the digitization work is to be
started
1,26,558files and 1,01,51,565 pages
have been scanned from 1 November
2020 to 30 November 2020.
Digitizationfore -library:

shortly.  Approximately

As part of moving towards e-library,
the Digitization of 9,229 Law books
comprising about 58.04 Lakh pages
was also completed.

& Etiquettes" -Course

online mode for capacity building and
awareness Training for all Master
Trainers/ DSA/ SA, officialsof IT wing of
Madhya Pradesh.



As part of the periphery software
development for CIS, under the
Madras High Court Computer
Committee's guidance,the In-house
Software Team of the Madras High
Court has developed Norms
Software for auto calculation of work
done by the Subordinate Judicial
Officers from the CIS Software
database. The Software has been
successfullylaunchedinitially forthe

Judicial Magistrate/Metropolitan
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Madras High Court develop s Norms/Units Software.

Magistrate (Civil Judge Division)
cadre from October 2020.

Features inbuilt in the Softwar e:
The Module comprises three
Logins, namely, Norms CourtLogin,
Unit Head Login and High Court
Section Login. The Module captures
the details of viz.,, Judge/Court,
Judge Period, Norms fixed for that
Court, Number of days spent on
Boycott, Nature and Year wise
disposal of cases, and the Institution
and Actual pendency of the Court. A
Report with the above particulars
will facilitate the Unit Head to
endorse his or her remarks. The
High Court Section could view the
Report along with Unit Head
Remarks, and the same could be
placed before the Hon'ble Judges
for  apprising the Officer's
performance. The User Manual also

circulated for easy guidance.



NAWADA, BIHAR GETS STUDIO BASED VIRTUAL

COURT ROOMS

On 4 November 2020, two studio-
based virtual courtrooms were
inaugurated in Nawada Civil Court,
under Patna High Court's aegis, by
the District & Sessions Judge. It has
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come as a boon for the lawyers who
earlier used to participate in VC court
hearings through their mobile phones
and were dependent on weak internet

connectivity.



ECT 013-2020- Country Wide Court Staffs Training

The 4th phase of the e-Committee
Online Training programme (ECT 013-
2020) for the court staff on the topic "e-
Courts Services and CIS 3.2" aims to

train at least one court staff from each

Court across the country, was held from
23.11.2020 to 27.11.2020. This training
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second batch of 23,250 staff was trained
by 465 TOT DSA (District System
Administrator) Trainer across the
country. The online feedback received
from ECT-13 2020

encouraging 88 % of the staff are feeling

showed an

confident after the training programme.




ECT 015 Workshop for High  Court Technical

Person

Records 100% Confident Feedback

ECT -015 -website workshop for the
High court technical staff on
uploading content in the new e-
https://
ecommitteesci.gov.in held on

04.11.2020 recorded feedback rating

Committee website
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with 100% were confident to handle
the website after the training, 26.7 %
rated the training as Outstanding,
66.7 % rated the training as Good and
6.6 % satisfactory.
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e-Courts Project Stati stics:

Number of cases dealt through Video Conferencing in High
-down as on 30 -11-2020

Courts/District Courts during the Lock

SNo|High Co(Period Hi g Di st Tot
Cou Cou

1 Al l ahabf(23. 0202t o 30. 904 587 2 6776
23.03.202D01 t2

2 Andhr a 26. 03.2020 to 949 1740 2689
25.03.2020 to

3 Bombay 24. 03.2020 0 600 579 1179
24. 03.2020 to

4 Calta w 01. 04 .292M91t2 113 165 279
25.03.2020 to

5 Chhatti{30.03.2020 0 398 166 565
23.03.2020 to

6 Del hi 23.03.2020 to 611 9266 9877
23.03.2020 to

7 Gauhati|24. 03. 2020 0 56 191 248
(Arunac|24.03.2020 to

Pradesh

8 Gauhati|26.03.2020 to 154 1060 1075
(Assam) |[26.03.2020 to

9 Gauhati|23.03.2020 to 164 8 7 2 103
(Mobezam) [23. 03.30020Q.t2d

10 |Gauhati|25.03.2020 to 144 167 312
(Nagal a|25.03.2020 to

11 ([Gujarat|24.03.2020 to 502 775 1278
15.04. 2020 to

12 Hi machal24. 03.202D1H® 3909 145 545
Pradesh|{24. 03.2020 to

13 |[Jammu &|23.03. 2020 ¢to 821 1071 189 2
Kashmir|23.03.2020 to
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Status of Implementation of Video Conf

erencing rules as on

30.11.2020
S. High Court VC rules in| VC Rules VC Application | VC Application used
No High Courts | In  District | used in the High| in District Courts
Courts Court
Allahabad No No Jitsi Meet Jitsi Meet
Andhra
Pradesh No No Blue Jeans Blue Jeans
3 | Bombay Vidyo or Vidyo Connect, Jitg
No No Cisco WebEXx Meet, Google Meet, Jio Meg
4 | Calcutta Zoom, Microsoft| Microsoft Teams, Googl
No No Teams Meet, What#App
5 | Chhattisgarh Vidyo or Vidyo Connect, Jitg
Yes Yes Blue Jeans Meet, Google Meet
6 | Delhi Yes Yes Cisco WebEXx Cisco WebEXx
7 | Gauhati - Vidyo or Vidyo
Arunachal Connect, Jits
Pradesh Meet, Googlg Vidyo or Vidyo Connect, Jitg
Yes Yes Meet Meet, Google Meet
8 | Gauhati i Vidyo or Vidyo
Assam Connect, Googls
Meet, Jitsif Vidyo or Vidyo Connect
Yes Yes (Intrane) Google Meet, Jitsi (Intranet
9 | Gauhati - Vidyo or Vidyo
Mizoram Connect, Jits
Meet, Microsoft
Teams, Googl{ Vidyo or Vidyo Connect, Jit
Yes Yes Meet Meet, Google Meet
10 | Gauhati - Microsoft Teams
Nagaland No No Google Meet Jitsi Meet
11 | Gujarat Yes No Zoom Zoom
12 | Himachal
Pradesh Yes Yes Google Meet Google MeetWhat#\pp
13 | Jammu  and Jitsi Meet, Google Mee
Kashmir Jitsi Meet, Googld¢ What#pp
No No Meet
14 | Jharkhand Vidyo or Vidyo Conrect,
Cisco WebEx, Jitsi Mee
Cisco WebEx| Google MeetWhat#pp
Yes Yes Google Meet
15 | Karnataka Yes Yes Zoom, Jitsi Meet | Zoom, Jitsi Meet
e-Committee Newsletter, November 2020 13



16 | Kerala Google Meet, Whatsop,
People link application fa
remand extension providg
by the Prison departmer

Zoom, Googlg governmenof Kerala
No No Meet
17 | Madhya Vidyo or Vidyo
Pradesh Connect, Cisca
WebEX, Jitsi
Meet, Microsoft| Vidyo or Vidyo Connect, Jitg
Teams, Google| Meet, Microsoft Teams
Yes Yes Meet
18 | Madras
Yes Yes Microsoft Teams | Jitsi Meet, Microsoft Teams
19 | Manipur Yes Yes Jitsi Meet Jitsi Meet
20 | Meghalaya Vidyo or Vidyo| Vidyo or Vidyo Connect, Jitg
Connect, Jits| Meet, Whatépp
No No Meet
21 | Orissa Jitsi Meet, What&pp
No No Jitsi Meet
22 | Patna Microsoft Teams, Googl
Cisco WebEXx| Meet, Whatépp
No No Microsoft Teams
23 | Punjab  anc
Haryana No No Cisco WebEx Vidyo or Vidyo Connect
24 | Rajasthan
Vidyo or Vidyo Connect, Jitg
No No Cisco WebEx Meet, What8pp, Skype
25 | Sikkim Jitsi Meet, Blud
Yes Yes Jeans Jitsi Meet, Blue Jeans

26 | Telangana Vidyo or Vidyo Connect
Zoom, Cisco WebEx, Jit
Meet, Whatépp

No No Cisco WebEXx
27 | Tripura Vidyo or Vidyo Connect
Google Meet
Yes Yes Zoom
28 | Uttarakhand Vidyo or Vidyo Connect, Jitg
Jitsi Meet, Googl4 Meet
No No Meet

e-Committee Newsletter, November 2020
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Status of Implementation of e -Seva Kendra at High Courts as
on 30.11.2020

Stat uSe .
S. N Hi gh Cot Kendra i | mpl emented Locations
Courts
1 |Al'llahabad Yes Al l ahabad High Court a
2 Andhra Pr N o Yes
3 |(Bombay Yes BombayC#igh bench at A
4 Cal cutt a N o N. A
5 |[Chhattisg Yes Hi gh Court of Chhattis
6 Del hi N o
7 Gauhat i
Arunachal Yes Gauhati High Court, It
8 |Gauhasbam Yes Gauhati HiugsahQuotuir,t Assa
9 |Gauhaiizor Yes Gauhati High Court, Ai
10 |Gauhidagal Yes Gauhati High Court Koh
11 |Guj ar at N o N/ A
12 |Hi machal Yes Hi gh Court of Himachal
13 ]|]Jammu and N o Ni |
14 |Jharkhand Yes HI GH COURT OF JHARKHAN
15 |Karat aka N o -N/ A
16 |[Keral a Yes HI GH COURT OF KERALA,
17 |Madhya Pr : :
Yes Principal seat Jabal pu
18 |[Madr as Principal Seat and Mag
Yes Cour't
19 |[Mani pur N o N/ A
20 (Meghal aya Yes Hi gh Court of Meghal ay
21 |Orssa Yes Hi gh Court of Orissa,
22 |[Patna N o N/ A
23 |[Punjab an Yes Punjab and Haryana Hig
24 |[Raj ast han Yes Raj asthan High Court,
25 |Si kkim Yes Hi gh Court of Sikkim,
26 |[Tel angana N o N/ A
27 |Tripura N o Does not arise.
28 |[Uttar akha N o N. A.
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Status of

Implementation of e

Judiciary as on 30.11.2020

-Seva Kendra at District

S. |Hi gh C(¢(Whet herf#Seteen
N o i mpl ement e | mpl ement ed Locati orn
Di strict C
Al ahab Yes Al l ahabad District Co
2 |Andhr a
Prades N o NI L
3 |[Bombay Yes Nagpur, Dhule, Sangli
4 Cal cut N o N. A
5 [Chhatt Yes District & Sessions C
6 |[Del hi
Yes Al | Di strict Courts
7 |Gauhat
Arunac
Prash N o Na
1. Di strict Court Com
2. Di strict Court Com
3. Family Court Compl
4 . Il ndustri al Tri buna
5. SDJM (M) Court Com
6 . Di strict Cour't Com
7. rDiicstt Court Compl ex,
8 Di strict Cour't Com
9. Di strict Court Com
10. Di stri ctAmCouwrato nCo
3 Gauha+ 11. Di strict Court Co
Assam 12. Di strict Court Co
13. Di stompltexpulk ak i
14. Di strict Court Co
15. Di strict Cour't Co
16. Judici al Magi s hua
Nal bar i
17. Di strict Court Co
18. Di strict Court Co
19. SDJM (M) Cwantat @o
Sonitpur
Yes 20 . Di strict Court Co
9 |Gauha-+t
Mi zor a Yes Di strict Court, Aizaw
10/{Gauha-
Nagal a N o Ni |
11{Guj ar a No N/ A

e-Committee Newsletter, November 2020
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12{Hi mach
Prades Yes District Court, Shi ml
13/Jammu
Kas h mi N o Ni |
BOKARO, CHAIl BAHMATR
DALTONGANJ, DEOGHAR
GARHWA, Gl RI DI H, GO
l4/Jar kha HAZARI BA\GAMSHEDPUR, N
KHUNTI , KODERMA, LOHA
RAMGARH, RANCHI ,
Yes SARAI KELLA AND SI|I MDEG
15 Karnat Bengal uru City our
Yes Bengal uru Rur al Di str
16/Ker al a Yes
1Thiruvanant hapur amDi st{580urt Compl ex, Ravip
Vanchiyoor Lourt Compl ex, Panam
2Court Compl ex, Neyyatt|5&8&ourt Complex, Kochi
3Court Compl ex, Neduman5®ourt Compl ex, Nort h
4Court Complex, Varkal a6@FCM Court, North Par
5Gram Nyayal ay a, Par ssag6Xourt Complex, Aluva
6.Gram Nyayal aya, Vell an6Zourt Complex, Per um
7CoummmpCex, Attingal Xourt Compl ex, Muv at
ludici al I Class Magi st64Lourt Compl ex, Kot ha
9Kol | amDi stri ct Court ge6xourt Compl ex, Kol en
1@Court Complex, Sastha & FCM Court, Piravom
l1Family Court and Wakf OFCM Cour t , Chottani
12Zub Court, Karunagapp & FM Court, Angamal.i
1Xourt Compl ex, Karuna YFCM Court, Tripunith
l14amily €uar ta, Ch @FCM Court , Nj ar akka
ourt Compl ex, Par avu DFCM Court , Kakkanad
BCourt Complex, Punalu JFCM Court, Kal amass
Sub ChPhwmal,ur I>ram Nyaygrmahaywma, att Ch
MACT, Punal ur A hrissurDistrict Cou
Pat hanamt hi ttabDistric MACT Court Compl ex,

at hanamt hitt a
FamilyP@ohmanamt hi tta
ourt Complex, Adoor
Zourt Clohmiprl lewxxa l | a
Fami |l yhCowwtal T a

WWWWWNNNNNNNNNNTRRRPRPR

Munsi ff Court, Ranny
B55ramm Nyayal aya Panda
6Gr amm Nyawmail aya Ra

KottayamDistrict Cour
ourt Complex, Ettuma
Family Court, Ett uman
@Court Complex, Pal a

ourt Compl ex, Kanjir
MunsiMagi strate's Cour
Xourt Complex, Vai kom
4~CM Court, Changanach

@Court COhmp aekk ad
OFCM Cour't Compl ex,

OOV NNNNANNNNNANOODODOODOOOOOOO OO0 O U101 01 01

FPal akkadDistrict Cou
Family Court Compl ex
Fami ICourt Compl ex, (
MACT Court Compl ex,

Zourt Compl ex, Ottap
ourt Compl ex, Manna
LourmplCox, Chittur

ourt Complex, Al ath
BCourt Compl ex, Patt a
LGram Nyayal aya, Sree
&r am Ny ayalpayad,y alu m
%Gram Nyayal aya, Then
9Mal appur amDistrict C
9 ourt Complex, Parap
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3MminsiMdgi strate's Cour|(9ZFZamily Cawpmptur akha
3686ram Nyayalaya Pampad|9Xourt Complex, Ponna
3Al appuzhabDistrict Cou|[94ourt Compl ex, Ni | am
3Family Court, Al appuz|98ramanyayal aya, Per i
3LouGotmpl ex, Cherthala|9&ozhi kod&durstt rGocaip!l e
4FCM Court, Ambal appu|9ZCourt Complex, Payyo
410 FCM Court, Ramankary|98&ourt Compl ex, Vat ak
4 Zourt Complex, Haripa|9ourt Complex, Per am
43ourt Compl ex, Kayamk|10Kal pettaDistrict Col
4 4Lo0urt Compl ex, Maveli|10Ami |y Court, Kal pet t
4Family Court, Mavelik|10Qourt Compl ex, Ma n a
48ourt Complex, Chenga|l10B@ourt Compl ex, Sul th
4 Gr amnyayal aya, Ambal al|10@r amhnyayhbhpayha &&a VY
48&r amayaywya, Kanji kuzhy|10Bbhal asseryDistrict ¢
4T hodupuzhaDbDistrict Co[l106ourt Compl ex, Kann
5@@ourt Complex Kattapp|[l0CQourt Complex, Tal i
5Xxourt xXxobmpviekul am 108ourt Compl ex, Payy i
5Zourt Complex Peermad|10%®ourt Compl ex, Kut hiy
53ourt Compl ex | dukKki 113CM Cour t, Mattannu
5&€rnakul amDi strict Cou|llHasargodeDistrictodc€e
58ourt Complex, Kaloor
Bhopal, Dewas, Gwal i o
17“;?222‘: Raj gar h, Sagar, Shaj
Yes Sana, Jabal pur
18 Madr as Yes Yercaud taluk of Sale
19/Mani pu N o
20|Meghal Yes Di strict Court East K
21/0rissa Yes Di strict Court Compl e
22(Patna N o
23/Punjab
Har yan Yes Moga, kurukshetra and
24/Raj ast Yes Udai pur District Cour
25|Si kkinmMyasg 1. District & Session
Si kkim
6. Court ofcu@2. Distsscon& Seurt,
Judial Magi s|Si kkim
Su-bi vision, 3District & Sessions
7. Court ofcu@Si kkim
Judicial Mag|4. District & Session
Su-bi visi on, Si kkim
8. Court ofcu@5. Court ofcu@iuvdiilc iJdauld
Judici al Mag|(Magi strate, -Dhungi o
Su-bi visi on, Si kkim
26|Tel ang N o
27|Tripur N o Doesamiose .
28/Uttara N o N, A.
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Status of Amendment of Court Fee Act as on 30.11.2020

S. Hi gh Court Whet her t he Cou
amended e n aPbalyi nmegn
1 |Allahabad Ye s
2 |Andhra Prade:c N o
3 |Bombay Ye s
4 |Calcutta N o
S |[Chhattisgarh Ye s
6 |Dé hi N o
/7 |GauhAt i n aPcr haal N o
8 |GauhAassam Yes
9 |GauhBitzor am Ye s
10 |GauhBagal and N o
11 |Gujarat Ye s
12 |Hi machal Prac Ye s
13 |Jammu and Kasc N o
l41Jharkhand Yes
15 |Karnataka Ye s
16 |[Keral a N o
17 | Madhya Prade:cs Ye s
18 |Madr as Yes
19 I[Manipur Ye s
20 |[Meghal aya Ye s
21 |0rissa Ye s
22 |pPatna Yes
23 |Punjab and He Ye s
24 |Rajasthan Yes
25 |Si kkim Ye s
26 |Tel angana N o
27 |Tripur a N o
28 |[Uttarakhand Yes
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Status of Implementation of e -Payments as on 30.11.2020

S. |[Hihg Court | mpl ement ati on
N o ePaymdmtcd | ity
1 |Allahabad N o
2 |Andhra Prade:s N o
3 |Bombay Ye's
4 |calcutta N o
S |[Chhattisgarh Ye s
6 |Del hi Ye s
/ |GauhAtiunachal N o
8 |GauhAagsam N o
9 |GauhBitzoram N o
10 |GauhBNagal and N o
11 |Gujarat N o
12 |Hi machal Prac Ye s
13 |Jammu and Kasts N o
14 |Jharkhand N o
15 |Karnataka N o
16 [Keral a Yes
17 |Madhya Prade:c Yes
18 |[Madr as N o
19 [Manipur Yes
20 [Meghal aya N o
21 |0rissa N o
22 |Patna N o
23 |Punjab and He Ye s
24 |Rajasthan Yes
25 |Si kkim Ye's
26 |[Tel angana N o
27 |Tripur a N o
28 |[Uttarakhand N o
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Status of Implementation of ICJS and NSTEP as on 30.11.2020

e-Committee Newsletter, November 2020

S. Hi gh Cour |l CJS NSTEP
i mpl ement di mpl ement &
1 Al l ahabad]|Yes N o
2 Andhra Pr{Yes Yes
3 Bombay Yes Yes
4 Calcutta N o N o
5 ChhattisgiqYes Yes
6 Del hi Yes Yes
7 GauhAtuna(No N o
Pradesh
8 GauhAssam|Yes Yes
9 GauhdMtizor {Yes Yes
10 Gauhdataigal [No N o
11 Guj ar at N o N o
12 Hi machal N o N o
13 Jammmd Ka|lYes N o
14 Jharkhand|Yes N o
15 Karnataka|Yes N o
16 Ker al a Yes N o
17 Madhya Pr{Yes N o
18 Madr as Yes Yes
19 Mani pur N o Yes
20 Meghal aya|[No Yes
21 Ori ssa Yes N o
2 2 Patna N o N o
23 Punjab an(Yes Yes
24 Rajasthan]|Yes Yes
25 Si kkim Yes Yes
26 Ten@ana Yes Yes
27 Tripur a Yes Yes
28 UttarakhaigNo N o
*kkkkkkkkk
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